prepare students to meet the requirement of industries and to enhance the employability of

Engineering students.
Students’ unions in universities

T2726. SHRI MOHAN SINGH: Will the Minister of HUMAN RESOURCE DEVELOPMENT be
pleased to state:

(a) whether Government has decided to establish students” unions in all universities of

the country;
(b) ifso, the iniliative being taken by the Central Government in this regard;

(c) whether Government has prepared any draft for students” unions in the light of the
directions of the Supreme Court and as per the recommendations of the Lingdoh Committee;

and
(d) if s0, the extent to which the procedure of its constitution has been completed?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
{SHRIMATI D. PURANDESWARI): (a) to (d) In pursuance of the order of the Hon’ble Supreme
Court, the Ministry had constituted a Committee in January, 2006 under the Chairmanship of Mr.
J.M. Lyngdoh to frame guidelines pertaining to elections to Students Union in universities and
colleges. After submission of report by the Committee, the Hon'ble Supreme Court vide order
dated 22.09.2006 directed implementation of the Lyngdoh Committee’s recommendations. The
orders of the Hon'ble Supreme Court have to be followed by all universities/colleges. The

Supreme Court orders were communicated to all States and Universities.

The recommendations of the Committee containing the guidelines are available at UGC

website www.uge.ac.in.
Concessions to disabled persons

2727, SHRI SHIVANAND TIWARI: Will the Minister of HUMAN RESOURCE DEVELOPMENT

be pleased to state:

(a) whether it is a fact that SC/ST and OBC are given concessions in the cost of

prospects and examination fees for entrance exams;
(b) if s0, the reasons that the same concessions are not available to disable persons;

(c) by when Government proposes to make provisions to give concession to the persons

belonging to handicapped category; and
(d) il not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) Yes, Sir. ILis a fact thal concessions are given in the

TOriginal notice of the question was received in Hindi.
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cost of prospectus and examination fees for entrance exams to the candidates belonging to
SC/ST as per existing instructions of the Government. These concessions may also be extended
to the candidates belonging to OBC category, if provided for, in relevant rules applicable to

them. Some States are also extending other benefits to such students.

(b) to (d) The Ministry of Social Justice and Empowerment has also drafted a new
legislation, namely “Rights of Persons with Disabilities Act, 2010”7, which includes various
provisions for support in entrance examinations to every person with disability viz. the supply of
preparatory material in formats which the person understands, permission to use assistive
devices, transport facilities to and from the examination, extra time to complete the examination

etc.
New engineering and self-financing colleges in North-East

2728. SHRIMATI NAZNIN FARUQUE: Wil the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the number of new engineering colleges and self-financing colleges sanctioned in the

last three vears for the States of North-East alongwith the details thereof;
(b) the total number of applications pending for clearance;
(¢) thereasons for delay in each case; and
(d) bywhen these will be cleared?

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE DEVELOPMENT
(SHRIMATI D. PURANDESWARI): (a) to (d) As per the information given by the Al India
Council for Technical Education (AICTE), the number of AICTE approved institutions sanctioned
in the last three years for the States of North-East is at as under and there are no cases pending

for clearance during the year 2011-12:—

States AICTE approved institutions in North-East States
2007-08 2008-09 2009-10 2010-1
hMizoram 1 3 3 0
Sikkim 3 3 3 0
Tripura 3 6 5 1
tMeghalaya 2 2 3 0
Arunachal Pradesh 1 1 1 0
Assam 5] 1° 25 3
Manipur 2 2 3 0
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